
211 DECEMf!£R 11, 1980 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHR! BUTA 
SINGH): (a) No. Sir. 

(b) to (d). Safdarjung Development 
area is connected with Central Sec-
retariat by the services of route 510. 
which operate at a frequency of 10 
minutes. Besides, the area is con-
nected to Connaught Place by the 
services of route 620 operating via 
Krishi Bhavan. which is Part of the 
Central Secretariat complex. The 
services of above routes are consi-
dered adequate to meet the existing 
demand of travelling public of this 
area. 

Delhi Hydera bad Line 

3518. SHRl K. A. SWAMI:.. Will 
the Minister of RAILWAYS be 
pleased to state: 

(a) the details of stretches of 
single track on the Broad Gauge rail 
Toute from Delhi to Hyderabad Via 
Kazipet; 

(b) when Government intend to 
com.)'>lete doubling of this Trunk 
Route: and 

(c) if so, the details thereof 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTA.RY AFFAIRS (SHlRI MAL-
LIKARJUN): (a) On the Delhi-
Hyderabad Broad Gauge route the 
following are the single line sec-
tions:-

1. Gher-Hetampur* 

2. Basai-Matatila· 

3. Bina River-Kurwai· 

4. Bridge portion between vidisha 
and Betwa. 

. 5. Bridge portion over Narm.ada 
river · 

6. ltarsi-Ghoradong:ri 
7. Maramjiri-BurseUe 

8. Amla-Chichonda 

9. Teegaon-Nagpur 

10. Tadali-Chandrapura 

11. Manikgarh-Rechni Road 
12. Pendial-Pambarthi. 

1:3. Husainsagar In-Hyderabad. 
-----_._--

*These involve doubling of. bridges " 
over the rivers-Chambal-Betwa and 
Bina. 

(b) and (c). Doubling of the track 
of the following sections is in prog-
ress :-

1. Jhujarpur-Kiratgarh 

2. Maramjiri-Bursalee 

3. Amla-Chichonda 

4. Bharatwada-Nagpur 

5. Belampalli-Rechni Road 

6. Sirpur Town to Wirur 

Dou bUng of the remaInlng sin-gle 
line sections will be considered based 
On the Traffic needs and the availabi-
lit.y of resources. 

Berthing charges for fishing 
trawlers 

3511. SHRI K. A. SWAMI: Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether Government has re-
ceived representations on the high 
berthing charges 'for fish~'1g traw-
lers at Visakha!?atnam fishing har-
bour; and 

(b) if so, what action has been 
taken by the Government to reduce 
berthing charges for fishing traw-
lers? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHlU VEEREN·· 
DRA PATIL.): (a) Yes, Sir. " 




